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All Reqi*rar of Companies,

Subj€ct Relaxation of additional f€€s and extenrion of last datc of in filing of
foms MGT-7 (Annual Return) and AOC-4 (Financial Statement) under the
CompaniesAc! 2013- State ofJammu and Kashmir - r€9.

Sir.
h continuation or this r'4inistryh General Circubr 1212016 dated 27.10.2016, keep nq

h viewthe requests rece ved from var ous stakeho ders stating that due to cudew^hik€s and
disturbances from past more than lour months in the State ol lammu and Knshmif and the
resultant dlfficulty expressed by varous stakeholdeE n conv€ning me€tinqs n a tim€ly
manner/ it has b€€n decided to relax the additional fe€s payable by the co.npanies havinq
€qlstercd offices in the State ofJammu and Kashmir on ejorms AOC-4, AOC (CFS),AOC-
4 XBRL and e- Fom lvlcT-7 upto 3r.12.2016, whereve. additional fe€ is applicable.

2. This issueswith the approvalofthe competent authonty.

1. E-Governancesection
2. File no.1/34/2013 CL V


